INCOME TAX APPELLATE TRIBUNAL:

KOLKATA ZONE: KOLAKTA

CONSTITUTION OF KOLKATA BENCHES FROM 19/01/2026 TO 22/01/2026

[ 23/01/2026 (Friday) is Gazetted Holiday ]

(Hybrid Court Hearing at 02.30 P.M. or
as decided by Competent Authority)

“SMC” [ Shri Duvvuru R L Reddy, Vice-President (K2) Court Room
Bench (Hybrid Court Hearing at 10.30 AM.) No.1
(Hybrid)
“Patna” Shri Duvvuru R L Reddy, Vice-President (KZ) Court Room
(SMC & Division) & No.1
Bench Shri Laxmi Prasad Sahu, Accountant Member
(Hybrid) (Hybrid Court Hearing after completion of “SMC” Bench)
“Guwahati” Shri Duvvuru R L Reddy, Vice-President (Kz) Court Room
Bench ' & No.1
(Hybrid) Shri Laxmi Prasad Sahu, Accountant Member
(Hybrid Court Hearing after completion of “Patna” Bench)
“A" Shri Rajesh Kumar, Accountant Member Court Room
Bench & No.2
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member
(Hybrid Court Hearing at 10.30 A.M.)
ki) b Shri Rajesh Kumar, Accountant Member Court Room
Bench & No.2
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member
(Hybrid Court Hearing after completion of “A” Bench)
“Cuttack” Shri Rajesh Kumar, Accountant Member Court Room
Bench & No.2
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member
(Hybrid Court Hearing after completion of “D” Bench)
“B” Shri Sonjoy Sarma, Judicial Member Court Room
Bench & No.3
(Hybrid) Shri Rakesh Mishra, Accountant Member
(Hybrid Court Hearing at 10.30 A.M.)
g S Shri Sonjoy Sarma, Judicial Member Court Room
Bench & _ No.3
(Hybrid) Shri Rakesh Mishra, Accountant Member
(Hybrid Court Hearing after completion of “B” Bench)
“Ranchi” Shri Sonjoy Sarma, Judicial Member Court Room
Bench ' & No.3
(Hybrid) ~ Shri Ratnesh Nandan Sahay, Accountant Member
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 19-JANUARY-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Srl | Appeal Number A:smt. Assessee Name Remarks
ear

1 | ITA 1/RPR/2023 | 2013-14 |[A] JEMINI BARTER PVT. LTD.
ITA

2 | 7337 /KOL/2024 | 2018-2019 | [A] INDRANIDEVI INSTITUTE OF EDUCATION

3 SHLSA 2018-2019 | [A] BELANI HOUSING DEVELOPMENT LIMITED

107/KOL/2025

4 |ITA 932/KOL/2025 | 2015-2016 | [A] THE CENTRAL COOPERATIVE WELFARE SOCIETY LIMITED

ITA
i 1003/k0L/2025 | 2014-15 |[D] BANDHAN FINANCIAL SERVICES LIMITED

ITA

6 1 1586 /KOL/2025 2022-2023 | [A] ANIRUDH KOTHARI (HUF)
ITA

7| 1599 /KOL/2025 | 2016-17 |[D] AVIMA EXPORTS PRIVATE LIMITED
ITA

8 | 1606/k0L/2025 | 2018-19 |[D] DILIP KUMAR GHOSH

9 | CO 94/KOL/2025 |2018-2019 | [A] DILIP KUMAR GHOSH
ITA

10| 5045 /KOL/2025 2010-2011 | [A] CITYWINGS AGENCIES PVT. LTD.
ITA

111 5605 /KOL/2025 2015-2016 | [A] BRAJBHUMI NIRMAAN PRIVATE LIMITED
ITA

12| 5p1g /KOL/2025 | 2026-2027 | [A] AL-AMEEN EDUCATION HEALTH AND RESEARCH FOUNDATION
ITA

13 2617/KOL/2025 2026-2027 | [A] AL-AMEEN EDUCATION HEALTH AND RESEARCH FOUNDATION
ITA

14| 2621/K0L/2025 |2023-2024 | [A] ADYAMA GOLD JEWELLERY
ITA

" T

15| 2622/K0L/2025 | 2019-2020 | [A] COMNET RESOURCES PRIVATE LIMITED
ITA

16| seny /KOL/2025 2021-22 |[A] DUNCANS TEA LTD

AW

Assistant Registrar]
15-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 20-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Srl | Appeal Number A\s:r:::. Assessee Name Remarks
1 |ITA 124/KOL/2024 | 2009-10 |[A] RAHUL SPRINGS PRIVATE LIMITED

2 |ITA 125/KOL/2024 | 2013-14 |[A] RAHUL SPRINGS PRIVATE LIMITED

3 | yass ;}igtfzoz o |2009-2010 | [A] RAN INTERNATIONAL PVT. LTD.

] - /rI(Toi 12024 | 2014-15 | [A] SHREE RATAN BAGRI

5 | 5005 /123?42025 2022-2023 | [A] CALCUTTA NEW SCHOOL SOCIETY

J /éaxzozs 1999-2000 | [D] M/S. BANK OF TOKYO MITSUBISHI

7 2024;&8?/2025 2018-19 | [D] AMAR NATH MISHRA

8 | L3 /;&2025 2016-2017 | [A] BINAY SINGH

9 | o1 /gﬁ,fzozs 2013-2014 | [A] DTC SECURITIES PRIVATE LIMITED

10 /égi 12025 | 2017-18 | [A] AROHAN FINANCIAL SERVICES LIMITED
1 1 sa /égt /2025 | 201415 | [A] AROHAN FINANCIAL SERVICES LIMITED
2| e ;éBAuzozs 2013-14 | [A] DELTA DEALERS PRIVATE LIMITED

1 — /é&jzozs 2012-2013 | [A] ARUN DISTRIBUTORS PVT. LTD.

2 3 - /ég?_/zozs 2017-2018 | [A] ANITA BASAK

15 2635/}5(;‘?_/2025 2017-2018 | [A] ABDUL ODUD

16 | Seay /IiBtL'ZGZS 2019-2020 | [D] FARSEEN RUBBER INDUSTRIES LIMITED

Assistant Registrar
15-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF A BENCH FOR 21-JANUARY-2026 (WEDNESDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 2
GOOGLE MEETING ID: RON-RRQO-ANT

Srl | Appeal Number A,?‘Z:‘:’ Assessee Name Remarks
ITA

1 2029/KO0L/2024 2013-14 | [D] CHANDU SOMANI

2 | CO 65/KOL/2025 |2013-2014 | [A] CHANDU SOMANI
ITA

3 2503/KOL/2024 2013-14 | [D] SHANTI DEVI SOMANI

4 | CO 63/KOL/2025 |2013-2014 | [A] SHANTI DEVI SOMANI

5 | ITA 666/KOL/2025 | 2012-2013 | [A] A.B. NIRVAN BUILDERS (P) LTD.

6 |ITA 994/KOL/2025 | 2018-2019 | [A] CICAGO COMMODITIES PVT. LTD.
ITA

7 1111/KOL/2025 2014-2015 | [A] EMTA COAL LIMITED
ITA

8 1112/KOL/2025 2014-2015 | [A] EMTA COAL LIMITED
ITA

9 1204/KOL/2025 2017-2018 | [A] CHAULI SINGHAPUR SAMABAY KRISHI UNNAYAN SAMITY LTD.
ITA

10 1260/KOL/2025 2012-2013 | [A] ASTBHUJA DEALTRADE PRIVATE LIMITED
ITA

11 1744/KOL/2025 2016-2017 | [A] ARCHANA NIRMAN PVT. LTD.
ITA

12 1745/KOL/2025 2018-2019 | [A] DAULAT FINANCIAL SERVICES PVT. LTD.
ITA

13 2144/K0L/2025 2011-12 | [D] M/S BHAGWATI VINTRADE PRIVATE LIMITED
ITA

14 2642/KOL/2025 2018-2019 | [A] CHOWRINGHEE RESIDENCY PVT. LTD.
ITA

15 2644/KOL/2025 2018-2019 | [A] ASHOK BHANSALI
ITA

16 2650/KOL/2025 2014-2015 | [A] C & E LIMITED
ITA

17 2651/K0L/2025 2019-2020 | [A] EKTA MERCHANTS PVT. LTD.

Assistant Registran
15-Jan-2026|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF A BENCH FOR 22-JANUARY-2026 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 2
GOOGLE MEETING ID: RON-RRQO-ANT
Srl | Appeal Number Ai::’rt' Assessee Name Remarks
IT(SS)A 3
1 13/KOL/2024 2019-20 | [A] BHAWANI CONSTRUCTION PVT, LTD.
2 | ITA 305/K0OL/2024 2012 [D] ABHISHEK TIE UP PRIVATE LIMITED
3 |ITA960/KOL/2024 | 2014-15 |[D] HAJI ABDUL MAJID MEMORIAL PUBLIC TRUST
ITA ; '
4 2547/KOL/2024 2017-2018 | [A] CHIRANJEET KUNDU
5 |ITA 193/KOL/2025| 2012-13 |[A] CHITRAKOOT TRADELINE PRIVATE LIMITED
6 [ITA 406/KOL/2025| 2016-17 |[D] AKRITI SUPPLIERS PVT. LTD.
7 |ITA 436/KOL/2025 | 2013-14 |[A] DAKSHIN DAMODAR COLD STORAGE PRIVATE LIMITED
ITA
8 2611/KOL/2025 2021-22 | [D] M/S ARISSAN POWER LIMITED
ITA
9 2670/KOL/2025 2015-16 | [D] ANITA AGARWAL
ITA
10 2673/KOL/2025 2022-2023 | [A] ABC INDIA LIMITED
ITA
11 2682/KOL/2025 2013-2014 | [A] DEEPMALA VYAPAAR PVT. LTD.
12 ITA 2017-2018 [A] CITY HOLDINGS PRIVATE LIMITED (ERSTWHILE CITY
2683/K0OL/2025 HOLDINGS LIMITED)
13 ITA 2013-2014 [A] M/S. ANVIL ENERGY PVT, LTD.,(FORMERLY KNOWN AS ANVIL
2684/K0L/2025 CABLES PVT. LTD.,)
14 ITA 2017-2018 [A] BANGLA READYMADE GARMENTS MFG, & TRADERS WELFARE
2686/K0L/2025 ASSOCIATION
ITA
15 2688/KOL/2025 2013-2014 | [A] AVINANDAN FASHIONS PRIVATE LIMITED
Assistant Registrar
15-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 19-JANUARY-2026 (MONDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-HEH, TME-10.30 A.M.

Assmt.

Srl | Appeal Number Yaor Assessee Name Remarks
1 | ITA3/KOL/2024 | 2017-18 |[A] BALAKA COLD STORAGE PVT, LTD.
2 |1TA 217/K0L/2024| 00 | [A] OPERATION STRAIGHT SPINE
T — ﬂigt 12024 | 2009-10 | [D] LIBERAL VINCOM PVT. LTD.
4| yaa ﬂg‘“um , | 2013-14 |[D] LIBERAL VINCOM PVT. LTD.
5 | age ,fg\:_/zoz , | 2015-16 |[D] LIBERAL VINCOM PVT, LTD.
6 | Ja0e /é&;xcz , | 2016-17 |[D] LIBERAL VINCOM PRIVATE LIMITED
- - HI(BAUZDZ , | 2017-18 | [D] LIBERAL VINCOM PRIVATE LIMITED
8 | 55 /éIJAuzoz , | 2014-15 | [D] LIBERAL VINCOM PRIVATE LIMITED
T ;S)Auzoz o |2017-2018 | [A] SUNITA JAYASWAL
10 | ITA 587/KOL/2025 | 2018-19 | [A] GOPAL JAISWAL
11 | 1TA 638/KOL/2025 | 2017-2018 | [A] LALKAR COLD STORAGE P. LTD.
12| Leia /égAuzozS 2018-2019 | [A] JAY SHREE TEA & INDUSTRIES LTD.
13| el /égt 12025 | 2019-2020 | [A] KAUSHAL KUMAR
14| 61 fguzozs 2020-2021 | [A] KAUSHAL KUMAR

\mh~

Assistant Registrar
15-Jan-2026|
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) INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF B BENCH FOR 20-JANUARY-2026 (TUESDAY)
BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID- XRE-HVRQ-HEH, TME-10.30 A.M.
Srl | Appeal Number A$::1rt' Assessee Name Remarks
1 - /%Auzoz 4 |2017-2018 | [A] RSD NATURAL RESOURCES PV, LTD.
] g ,égi /2025 | 201718 | [A] GEET FATEHPURIA
3 | s /égt/zozs 2012-2013 | [A] KAMLESH KUMAR AGARWAL
R /igﬁpozs 2013-2014 | [A] KAMLESH KUMAR AGARWAL
5 | Laes ,zégt /2025 | 2014-2015 | [A] KAMLESH KUMAR AGARWAL
6 1866{&8?}2025 2011-2012 | [A] GAJANAND AGARWAL
7 1867&&{2025 2013-2014 | [A] GAJANAND AGARWAL
¥ | ;i(T)Auzozs 2014-2015 | [A] GAJANAND AGARWAL
9 1869{&8?./2025 2015-2016 | [A] GAJANAND AGARWAL
10 |- gome /Kr(r)?;zozs 2016-17 | [D] INDIAN CABLE NETCO LTD
11 | CO 86/KOL/2025 |2016-2017 | [A] INDIAN CABLE NET COMPANY LIMITED
| J— /:ig;/zozs 2020-21 | [D] LUMINO INDUSTRIES LIMITED
13 ,, 40/2)@2025 2022-2023 | [A] JAYA CHANDRA
14| e /égbzozs 2013-2014 | [A] LORDS BLUETECH PRIVATE LIMITED
15| es3 /g\uzozs 2018-2019 | [A] HARIPUR SAMABAY KRISHI UNNAYAN SAMITY LIMITED
\NMA/
Assistant Registrar
15-Jan-2026
214
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 21-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-HEH, TME-10.30 A.M.

Srl | Appeal Number A:f;:rt' Assessee Name Remarks
5 - ﬂg‘t /2019 | 2012-13 | [A] M/S SPACE VINTRADE PRIVATE LIMITED

2 | g /éBAuzou 2018-19 | [D] COAL INDIA LIMITED

3 - nig?_;zoa 2017-18 | [D] COAL INDIA LIMITED

4| 12 }gﬁ 12023 | 2020-21 | [D] COAL INDIA LIMITED

5 | 1229 ﬂigt /2024 | 2018-19 | [D] CHAITANYAPUR SAMABAY KRISHI UNNAYAN SAMITY LTD
6 | e ;é?uzoz 4 | 2017-18 |[D] ZENITH LEISURE HOLIDAYS LIMITED

7 | CO6/KOL/2025 | 2017-18 |[A] ZENITH LEISURE HOLIDAYS LIMITED

8 | ITA 789/KOL/2025 | 2021-2022 | [A] KARNI AWASH PVT. LTD.

3 ﬂigt /2025 | 2016-2017 | [A] INDIAN COAL AGENCY

0] 3450 fégt /2025 | 2017-2018 | [A] GAUTAM PRASAD

11| 603 /I'I<TC-),T.,/2025 2017-2018 | [A] HINDUSTAN GUM & CHEMICALS LTD.

12| 4063 /}5&2025 2008-2009 | [A] HAMAYAN BARTER PVT. LTD.

13| e /;gt /2025 | 2013-2014 | [A] KOOLKIDS FASHIONS PVT. LTD.

14| o /ég”l‘_ /2025 | 2011-2012 | [A] INDRALOK INVESTMENT CONSULTANTS PVT. LTD.

L - /égt /2025 | 201920 | [D] KALPATARU HOUSE FIN & TRADING PRIVATE LIMITED
16 2552;&2025 2017-2018 | [A] I T C LIMITED

Assistant Registrar
15-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 22-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-HEH, TME-10.30 A.M.

Srl | Appeal Number A‘S,Z:'rt' Assessee Name Remarks
- nigt;zozs 2014-2015 | [A] KAMALKUNJ COMMERCIAL PVT, LTD.

3 (- /gﬁ/zozs 2006-2007 | [A] NIRMAL PATNI

} ;2}1 12025 | 2007-2008 | [A] NIRMAL PATNI

4 | e /égt 12025 | 2006-2007 | [A] NIRMAL PATNI

3 . ;;gﬂuzozs 2007-2008 | [A] NIRMAL PATNI

-1 . /igt 12025 | 2006-2007 | [A] KAMAL KUMAR PATNI

7| ses /}I(gt 12025 | 2007-2008 | [A] KAMAL KUMAR PATNI

8 | Jeso /égi /2005 | 20062007 | [A] KAMAL KUMAR PATNI

I /}I<-{;p£1202 5 |2007-2008 | [A] KAMAL KUMAR PATNI

U ;}i& /2025 | 2006-2007 | [A] KAMAL KUMAR PATNI

£ | s ,qigi /2025 | 2007-2008 | [A] KAMAL KUMAR PATNI

3 . /égt /2025 | 2013-14 | [A] ICICON DISTRIBUTORS PRIVATE LIMITED

13 2669/;3?/2025 2017-2018 | [D] ITC LIMITED

14| e /Ig)i/ZOZ s |2020-2021 | [A] JITENDRA KUMAR

L — ;rﬁiﬁozs 2022-2023 | [A] LALAN KUMAR SHAW

16 | e ﬁl(gt /2025 | 20182019 | [A] LR. AGRO PRODUCT PVT. LTD.

- ITA 20122013 | [A] GLASTER COMTRADE LLP (ERSTWHILE ENHANCE DEALMARK

2681/K0L/2025 LLP)

Assistant Registrar

Wwrh,~

15-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

-
CAUSE LIST OF C BENCH FOR 19-JANUARY-—292§ (MONDAY)
BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: AFTER COMPLETION OF "B"
Srl | Appeal Number A::::.t' Assessee Name Remarks
. [A] M/S SIGNIFY HOLDING B.V.(EARLIER KNOWN AS PHILIPS
1 |ITA 198/KOL/2021| 2016-17 LIGHTING HOLDING B,V
ITA
2 1433/KOL/2023 2021-22 |[[A] M/S SIGNIFY NETHERLANDS B.V.
3 [ITA 560/KOL/2024| 2014-15 |[A] KAMSCO INDUSTRIES PVT, LTD.
ITA -
4 1275/KOL/2024 2017-2018 | [A] M/S. ANNLEELA VINIMAY (P) LTD.
ITA
5 2278/KOL/2024 2012-13 | [D] VIGHNAHARTA VINCOM PRIVATE LIMITED
ITA
6 2505/KOL/2024 2020-2021 | [D] ASIAN HOTELS EAST LIMITED
7 | CO 37/KOL/2025 | 2020-2021 | [A] ASIAN HOTELS EAST LIMITED
8 |ITA 260/KOL/2025| 2018-19 |[A] NAVIN JAIN
ITA
9 1853/KOL/2025 2014-2015 | [A] MANOJ KUMAR SAHA & SONS HUF
ITA
10 2172/KOL/2025 2014-15 | [A] MONALISA DHAR (LEGAL HEIR TO LATE KAJALI DHAR)
ITA [
11 1767/KOL/2024 | 2014-2015 | [A] RAMNATH SAHA |
Assistant Registrar|
15-Jan-2026
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| - INCOME TAX APPELLATE TRIBUNAL, KOLKATA |

—
CAUSE LIST OF C BENCH FOR 20-JANUARY-2026 (TUESDAY)
BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: AFTER COMPLETION OF "B"

Srl | Appeal Number A:::'rt' Assessee Name Remarks
1 st B &w;v:wgdmgﬂm (LEGAL HEIR OF LATE BHOGILAL
2 | o ﬂigﬁ/znza 2017-18 | [D] SAHAPUR SAMABAY KRISHI UNNAYAN SAMITY LTD.
3 |ITA 157/KOL/2024| 2012-13 |[A] RAJESH VARMA |
4 |ITA 921/KOL/2024| 2017-18 |[A] BTL EPC LTD. ]
5 | 4640 /lgifzoz 4 |2020-2021 | [A] M/S. PHILIPS GLOBAL BUSINESS SERVICES LLP
6 | 1756 /lgt/zoz 4 |2017-2018 | [A] NIPEN KUMAR PODDAR
) P /12)?./202 4 | 2013 [[D] INDER CHAND BAID
i ;lgbzoz 4 | 2014-15 |[D] INDER CHAND BAID
9 | 3233/K0L/2024 |2012-2013 | [A] REDLILY ENTERPRISES PVT. LTD,
10| Jee /g’t /2024 | 20212 |[A] APEEJAY SHIPPING LIMITED
11| e /rg)i/zozs 2022-2023 | [A] M/S. NALINAKSHA AGRO PRODUCTS PRIVATE LIMITED

|
|
|
|
I

ke

Assistant Registra
15-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 21-JANUARY-2026 (WEDNESDAY)

BEFORE H

ON’BLE SONJOY SARMA, JUDICIAL MEMBER

AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: AFTER COMPLETION OF "B"

Srl | Appeal Number A:::'rt' Assessee Name Remarks
1 |ITA 740/KOL/2018| 2013-14 |[D] M/S. BERGER PAINTS INDIA LTD.
ITA
2 | 2036/KoL/2010 | 201516 |[D] M/S. BERGER PAINTS INDIA LTD,
3 | CO 38/KOL/2019 | 2015-16 |[A] M/S. BERGER PAINTS INDIA LTD.
_1a | [A] ZYDUS WELLNESS PRODUCTS LIMITED(SUCCESSOR TO
4 |ITA 184/k0L/2022| 2017-18 |iA1ZYOUS WELLNESS
019 | [A] ZYDUS WELLNESS PRODUCTS LIMITED (SUCCESSOR TO
> |ITA 521/KOL/2022( 2018-2019 | 1o\ 1Nnt s DRIVATE LIMITED)
6 |ITA 862/KOL/2024| 2016-17 |[D] RAWALWASIA AND SONS EXIM LIMITED
7 |ITA 982/KOL/2024| 2013-14 |[D] BLLUE ORANGE DEVELOPERS PRIVATE LIMITED
" ITA 2021-2 | Al M/S. VERSUNI INDIA HOME SOLUTIONS LTD. - FORMERLY
2657/KOL/2024 KNOWN AS PHILIPS DOMESTIC APPLIANCES INDIA LTD.
. ITA 2020-2021 | /A] M/S.VERSUNI INDIA HOME SOLUTIONS LTD. - FORMERLY
2091/KOL/2024 KNOWN AS PHILIPS DOMESTIC APPLIANCES INDIA LTD.
ITA
10| 5146/k0L/2024 | 2012-13 |[D] ARROWTOWN MARKETING PRIVATE LIMITED
11 ITA 2013-14 |[D] VRINDA ENGINEERS PVT. LTD -
2402/KOL/2024 » S
TTA
12| L416/K0L/2024 | 201819 |[D] VRINDA ENGINEERS PRIVATE LIMITED |
ITA |
13| J417/KoL/2024 | 201718 |[D] VRINDA ENGINEERS PRIVATE LIMITED |
ITA .
14| 418/K0L/2024 | 201617 |[D] VRINDA ENGINEERS PRIVATE LIMITED
ITA
15| S410/K0L/2024 | 201516 |[D] VRINDA ENGINEERS PRIVATE LIMITED
TTA
16 | 600/K0L/2024 |2021-2022 |[A] M/S. PHILIPS GLOBAL BUSINESS SERVICES LLP

\ary_-

Assistant Registrar

15-Jan-2026
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L INCOME TAX APPELLATE TRIBUNAL, KOLKATA

7
CAUSE LIST OF C BENCH FOR BMM(THURSDAY)_ ]
BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 3 ‘
GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: AFTER COMPLETION OF "g" |
Srl | Appeal Number A::::_t Assessee Name Remarks 1
! a3 !IgT./ZOIQ 2012-13 | [D] M/S COAL INDIA LTD, r
-1 P /}g?_ﬁ[}lg 2012-13 | [D] M/S COAL INDIA LTD.
3 | g ﬂgbzoz 4 | 2021-22 |[A] GE HEALTHCARE GLOBAL PVT. LD,
4| 5srs /égﬁ/zoz 4 | 2015-16 |[D] M/S. CHOWDHARY FASHIONS PVT. (7D,
5 | S /gi/zoz 4 | 2019-20 |[A] PODDAR MERCANTILE PVT. (7D,
6 |ITA 991/KOL/2025| 2017-2018 | [A] NIRANJAN LAL JINDAL
3 - /lg?./zozs 2011-12 | [D] MARUBHUMI DEALERS PVT LTD
8 | ja0 /rgn?./zozs 201213 | [D] MARUBHUMI DEALERS PVT LTD
9 [ cass /Ii-(r)?_/ZOZS 2013-14 | [A] MANALI FINVEST LIMITED
10 yos /ég?_/zox 2014-15 | [A] MANALI FINVEST LIMITED -
11| oas /éguzuzs 2014-15 | [D] MACRO DEALERS PVT LTD
=1 . ;lgAL/zozs 2020-21 | [D] SHYAM SEL AND POWER LIMITED
138 | e /;537./2025 2020-21 | [D] SHYAM METALICS AND ENERGY LIMITED ]
] g /gbzozs 2021-22 | [D] SHYAM METALICS AND ENERGY LIMITED
1 - /lg?_..’zOZS 2021-2022 | [A] NIC INSTITUTE OF TECHNOLOGY
16 | g /igt/zozs 2012-2013 | [A] NAVTECH TRADELINK PRIVATE LIMITED
Aﬁmaj
15—3.3@-202

ﬁ!e:ﬂa’C:!JudiS|SfKOLKATA--CL~2026Jan1 8.htm 4/4



INCOME TAX APPELLATE TRIBUNAL, KOLKATA

-
CAUSE LIST OF D BENCH FOR 19-JANUARY-2026 (MONDAY) 7
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 2
GOOGLE MEETING ID = RON-RRQO-ANT

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 |IT(SS)A 90/KOL/2025( 2015-16 |[D] SAILESH GUPTA

2 | ITA 1216/KOL/2025 | 2018-2019 | [A] SUDISH SINGH

3 | ITA 1507/KOL/2025 2015-16 | [A] M/S SAGAR TIE UP PRIVATE LIMITED

4 | ITA 1671/K0L/2025 | 2011-2012 V%Aéggﬁgf?lg;)s PVT. LTD.(CONVERTED INTO QVC EXPORTS LTD.

5 | ITA 1991/KOL/2025 | 2017-2018 |[A] SINGH CRANE SERVICE

6 | ITA 2191/KOL/2025 | 2012-2013 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED

7 | ITTA 2192/KOL/2025 | 2013-2014 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED

8 | ITA 2193/KOL/2025 | 2016-2017 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED

9 | ITA 2196/KOL/2025 | 2012-2013 | [A] WINWOOD MARKETING PRIVATE LIMITED

10 | ITA 2500/KOL/2025 | 2012-2013 |[A] VIJAYA MOTELS PVT. LTD.

11 | ITA 2543/KOL/2025 2023-24 | [D] RAJLAKSHMI MARKETING PRIVATE LIMITED

12 | ITA 2554/K0OL/2025 2011-12 | [A] SUBH TIE-UP PRIVATE LIMITED

13 | ITA 2597/KOL/2025 | 2022-2023 | [A] SUJAL EXIM (INDIA) PRIVATE LIMITED

14 | ITA 2613/KOL/2025 | 2020-2021 |[A] SACHIS KIRON ROY MEMORIAL TRUST

15 | ITA 2623/KOL/2025 | 2011-2012 |[A] SRIKRISHAN AGARWAL

16 | ITA 2624/KOL/2025 | 2012-2013 | [A] SRIKRISHAN AGARWAL

17 | ITA 2625/KOL/2025 | 2017-2018 |[A] SRIKRISHAN AGARWAL

18 | ITA 2626/KOL/2025 | 2016-2017 |[D] SURVIN FINANCE & INVESTMENTS LIMITED

19 | ITA 341/KOL/2025 2016-17 | [D] STENLY SECURITIES LIMITED

20 | ITA 66/KOL/2022 2012-13 | [D] OM SHREE RUPESH STEEL PVT. LTD.

-

Assistant Registrar
15-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKAT

CAUSE LIST OF D BENCH FOR 20-JANUARY-2026 (TUESDAY)

BEFORE

HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID = RON-RRQO-ANT

Sri

Appeal Number

Assmt. Year

Assessee Name

Remarks

ITA 1008/KOL/2025

2021-2022

[A] SHYAM METALICS AND ENERGY LIMITED

ITA 1263/KOL/2025

2016-2017

[A] SHYAM METALICS AND ENERGY LIMITED

ITA 1264/KOL/2025

2016-2017

[A] SHYAM SEL AND POWER LIMITED

ITA 1305/K0L/2025

2011-2012

[A] M/S. SHREE LAXMI IRON AND STEEL WORKS PVT. LTD.

ITA 1316/KOL/2025

2019-2020

[A] SHYAM METALICS AND ENERGY LIMITED

ITA 1805/KOL/2025

2015-2016

[A] SRI SUKUMAR KUITY

ITA 2060/KOL/2025

2018-2019

[A] RAJENDRA KUMAR KAPOOR

ITA 2062/K0OL/2025

2014-2015

[A] SANATHAN TEXTILES LTD.

ITA 2094/KOL/2025

2017-2018

[A] SAKTINAGAR SAMABAY KRISHI UNNAYAN SAMITY LTD.

10

ITA 2150/KOL/2025

2011-2012

[A] RAJENDRA KUMAR AGARWAL

11

ITA 2159/KOL/2025

2013-2014

[A] SAHANUR MONDAL

12

ITA 2176/KOL/2025

2014-15

[A] SHREYANS OVERSEAS PTV. LTD.

13

ITA 2177/KOL/2025

2013-14

[A] SYNTECH INFORMATICS PVT. LTD.

14

ITA 2221/KOL/2025

2021-22

[A] S B OVERSEAS PRIVATE LIMITED

15

ITA 2610/KOL/2025

2021-22

[D] RAJESH AUTO MERCHANDISE PRIVATE LIMITED

16

ITA 2629/KOL/2025

2019-2020

[A] RAJ SINGH

17

ITA 2630/KOL/2025

2020-2021

[A] RAJ SINGH

18

ITA 2631/KOL/2025

2021-2022

[A] RAJ SINGH

19

ITA 2632/KOL/2025

2022-2023

[A] RAJ SINGH

20

ITA 2634/KOL/2025

2018-2019

[A] RAJENDRA KUMAR GUPTA

21

ITA 2636/KOL/2025

2012-2013

[A] RAJWADA GROUP

22

ITA 2637/KOL/2025

2018-2019

[A] M/S. RAIC INTEGRATED SPONGE & POWER PVT. LTD., (SINCE MERGED
WITH AIC IRON INDUSTRIES (P) LTD.)

23

ITA 2638/KOL/2025

2019-2020

[A] M/S. RAIC INTEGRATED SPONGE & POWER PVT. LTD.,(SINCE MERGED
WITH AIC IRON INDUSTRIES (P) LTD.,)

24

ITA 2639/KOL/2025

2013-14

[A] TRINCASS VYAPAAR PRIVATE LIMITED

25

ITA 2640/KOL/2025

2014-15

[A] TRINCASS VYAPAAR PRIVATE LIMITED

26

ITA 748/K0OL/2025

2015-2016

[D] WEST BENGAL INDUSTRIAL DEVELOPMENT CORPORATION LIMITED

Assistant Registrar
15-Jan-2026|




1110/£b, 3:30 FM

KOLKATA-CL-2026Jan22.htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

——
CAUSE LIST OF D BENCH FOR 22-JANUARY-2026 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 2
GOOGLE MEETING ID = RON-RRQO-ANT

Srl | Appeal Number A:;':':rt‘ Assessee Name Remarks

1 | ITA 1406/KOL/2017 2012-13 [A] SHETH COMMERCIAL CO.

2 | ITA 2645/K0L/2024 2012-13 | [A] UMANG DHANUKA

3 | ITA 270/KOL/2025 | 2017-2018 |[A] SAGAR SAHA

4 | ITA 454/K0OL/2025 2018-19 |[A] S M ELECTRIC TRADING CO PRIVATE LIMITED

5 ITA 703/KOL/2025 2012-13 | [D] WATTKINS COMMERCE PVT. LTD

6 | ITA 846/KOL/2025 2017-18 | [D] SUMIT DUTTA
_7 ITA 879/KOL/2025 | 2010-2011 |[A] RAN INTERNATIONAL PRIVATE LIMITED

8 | ITA 1369/KOL/2025 | 2021-2022 |[A] RADHA KOTHARI

9 | ITA 1491/KOL/2025 | 2018-2019 | [A] SMT. SWEETY AGARWAL

10 | ITA 1826/KOL/2025 | 2018-2019 | [A] PRIYAKA PAUL

11 | ITA 2200/KOL/2025 | 2010-2011 |[A] PRABHUDHAN FINANCE PVT. LTD.

12 | ITA 2247/KOL/2025 2019-20 | [A] SARVESH PASARI

13 | ITA 2667/KOL/2025 2012-13 |[A] TRINCASS VYAPAAR PRIVATE LIMITED

14 | ITA 2668/KOL/2025 | 2023-24 |[D] RABINDRA NATH BERA

15 | ITA 2680/KOL/2025 | 2012-2013 |[A] TRIMUDRA CREDIT LIMITED

16 | ITA 2685/KOL/2025 | 2015-2016 | [A] SANJIB KUMAR RAI

17 | ITA 2671/KOL/2025 2015-16 [D] SHAMMI AGARWAL

18 | ITA 2672/K0L/2025 | 2015-16 |[D] SUDHA AGARWAL

19 | ITA 2676/KOL/2025 | 2011-2012 |[A] S K SARAWAGI & COMPANY (P) LTD.
'“20 ITA 1409/KOL/2023 2012-13 | [A] PARAMA CONSTRUCTION PVT. LTD.

W~
Assistant Registrar
15-Jan-2026|
i1
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 21-JA Y-2026 (WEDNESDAY)

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI SONJOY SARMA, JUDICIAL MEMBER

CLARIFICATION MATTERS

Sri Appeal Number ¢::Tt' Assessee | Bench |Remarks
1 | 1A | 433 | KoL | 2023| 2%¢%" |[A] SIGNIFY HOLDING B.V c

2 | A | 969 | KoL | 2024 22“%' [A] M/S. SIGNIFY HOLDING B.V. C

3 | ma | 970 | koL |2024| 208 ([A] M/S. SIGNIFY HOLDING B.V. | c

W~

Assistant Registrar
15-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA -

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 2Q-,]_A_NQ&RY-2Q2§ (TUESDAY)

BEFORE SHRI GEORGE MATHAN, JuDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

BENCH wiiLe NOT FUNE Tran

CLARIFICATION MATTERS
Assmt,
Sri Appeal Number Year |Assessee

1 | ImA | 148 [ KoL | 2022 2‘31?" [A] RECKITT BENCKISER (INDIA) PVT. (1D,

Lz ITA 211]KOL 2021 | 16 |00y ReCkTTT BENCKISER (INDIA) PVT. LTD

P
Assistant R gistrar

15-Jan-2026
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INCOME T.

ELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 21-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID = RON-RRQO-ANT

Sri | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 623/KOL/2025 | 2015-2016 |[D] WEST BENGAL INDUSTRIAL DEVELOPMENT CORPORATION LIMITED
2 ITA 903/KOL/2025 2018-19 | [D] RADHA ENTERPRISES
3 | ITA 1040/KOL/2025 | 2015-2016 | [A] SHEIKH NASIRUDDIN
4 | ITA 1666/KOL/2025 | 2017-2018 | [D] ROSELIFE ENCLAVE LLP
5 | ITA 1676/KOL/2025 | 2012-13 | [D] PARVATI RESOURCES PVT LTD
6 | ITA 1960/KOL/2025 | 2017-2018 | [A] SURESH KUMAR AGARWAL
7 | TTA 2133/KOL/2025 | 2026-2027 | [A] PREM KIRAN CHARITABLE TRUST
8 | ITA 2134/KOL/2025 | 2026-2027 | [A] PRB FOUNDATION
9 | ITA 2141/KOL/2025 | 2019-2020 |[A] QVC EXPORTS LTD.
10 | ITA 2143/KOL/2025 | 2009-2010 |[A] SURANA BROS PVT, LTD.
11 | ITA 2151/KOL/2025 | 2017-2018 | [A] RAKHI MONDAL
12 | ITA 2533/KOL/2025 | 2014-2015 | [A] SUSHANTA GHOSH
13 | ITA 2645/KOL/2025 | 2018-2019 |[A] WESTERN CONGLOMERATE LTD.
14 | ITA 2646/KOL/2025 | 2019-2020 |[A] WESTERN CONGLOMERATE LTD.
15 | ITA 2647/KOL/2025 | 2013-2014 |[A] SHUBHAM CONSTRUCTIONS
16 | ITA 2649/KOL/2025 | 2012-2013 | [A] SUOLIFICIO LINEA ITALIA INDIA PVT. LTD.
4 -~
Assistant Registra

15-Jan-202




